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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI NIHAR RAN-
JAN LASKAR): (a) No, There have,
however been occasional shortages in
some dispensaries due to short suppty
of medicines in general in the market
or late arrival of consignments.

(b) Super Bazar supplies only a
sall amount of medicines—mostly non-
formulary items prescribed for the
beneficiaries. There may be non-
availability of a few medicines at cer-
tain occasions.

(c) No. There may, however, be
some occasional vacancies due to leave,
transler, retirement, resignation ete. ot
the incumbents.

(d) According to the guidelines and
the prescribed procedure now follow-
ed, whenever any item is not available
with the Super Bazar, the beneficiaries
are "authorised to procure these items
from the open market and their cost
is reimbursed by the Super Bazar.

(e) and (f). Suitable action is in-

variably taken to fill up these vacan-
cies,

Capitation Fee for Admission te Medi-
cal Colleges

607. SHRI B. V. DESAI: Wil the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that the
Cenire has communicated to the State
Governments its opposition to the levy
of capitation fees for admission to
private medical colleges by the State
Government:

(b) if so, the Siates
capitation fee is charged;

where such

(¢) whether all the State Govern-
ments were askeq by the Centre not
to charge capitation fee from any indi-
vidual in future;

(d) if so, how mamny States agree'd
and acted upon during the current
academic year;
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(e) whether the reports havs
come to the Governmepnt that meny
States are still charging capitation fee
in various medical colleges; and

(f) if so, what action is proposed to
be taken gagainst them?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI NIHAR RAN-
JAN LASKAR): (a) Yes

(b) and (e), According to informa-
tion available capitation fees are still
being charged in some medical colleges
in Karnataka and Apchra Pradesh.

(c) and (d): The Government of
India have advised the State Govern-
ments which have medical colleges to
do away with this practice. Of the
ihree States in which medical colleges
are charging capitation fees, the only
college in Punjab, a private institu-
tion, has done away with this practice
from the academic session 1981-82.

(f) The State Governments concern-
ed will continue to be advised to end
ihe practice of capitation fees. The
Government is also contemplating the
introduction of suitable legal measures
to ensure against the continuation of
the practice

Complaints of Short Distance Com-

muters Against Taxi And Autorika-
shaw Drivers
608. SHRI VIJAYA KUMAR YA-

DAV: Wil] the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) whether he is aware of a large
number of complaints from the com-
muters of different areas about refusec
of autgrickshaw and taxi drivers to
take paesengers to short distances and
charging arbitrary fares from them;
and

(b) if so, what action has been taken
by the authoritles agajnst such erring
drivers?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHR]I VEERENDRA
PATIL): (8) atd (b): In ordar t0 at-
tend to the complaints being received





